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[Mr Spbaker in th$ Chair]

ORAL ANSWERS TO QUESTIONS

P reit Telcffrsmt
Sardmr Hukam Singht Will 

the Miaisrer of C om m uiiiaition t be
pleased to state;

(a) whether rates for press telegranu 
from India to other countries vary from 
country to country;

(b) i f  so, the prlncipJc which govemt 
the rates of the telegrams; and

(c) the names of the coun'^ries, if 
any, with which agreem:nts have be«a 
entered into for reduced rates?

The D e p u ty  M in is te r  o f  
aieatJoat (Shrl Raj BiUuidur) 2 (a) Yes,
with the eiccptlon of the Commonw^ Jl 
couniries.

(b) The rates for telegrams are fissd 
by mutual agreement.

(c) China, Indonesia and Thila«d«

Sardar Hukam Siaglii May I know
whether there is any inicnid Jonai schedule 
of races for press telegrams and whether 
particular agreements have been retched 
at ihe same rate or each individual ugree- 
mcnt has to lay down diffjrcni conditions 
so far as the rates are concerned ?

Shrl Ra) Bahadurt There are inter
national convuitions abcut fiz d by ihe 
International Telo-communiCM îons Union. 
According to arJcle 75 of the reguiaaona 
of the I.T.U. there is a limic fix ̂ d for 
European and non-£uropean telegrams. 
The European rate is 50 per cent Icks 
than the rate for the ordinary privait 
telegrams, and for non-European coun- 
triys it is 66 2/3 per cent Jess. To that 
e«jnt we may say there is a convention.
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Sardar Htikam Sia«ht So h i  aa
Com m m w ^h countries arc concrrned, 
Miy I know whether we have a difTertnt 
tgreemjnt with them or whether they are 
fovemed by different methods?

S M  Raj Bahadurt Yes, Sir, we have 
a diffcrenr one, because under ar icle 79 
the member countries have the option to 
modify the conditions, and taking advan
tage of that, thr Comm^nwsalch countries 
have reduced their press rates to one 
penny per word.

Shrl Kamatht In the matter of these 
cable rates, is the Government,>^aiher the 
D-‘pu y Minister, aware that during the 
course of the Debate here on the Press 
Commission’s report the Minister of 
Information and Broadcasting promised 
the House that the matter of di scrimina- 
tion a^ nst Asian jiews agendes such at 
KYODO of Japan and Antara of Indo
nesia, as compared with Reuters and 
Agtnet Francs Prtsi$ would be b>oked 
into, and the Government w old take steps 
to r ^ e s s  these anomalies ? Have O >vern- 
ment taken steps already in this direction 
or not? "

Slarl Raj Bahadurt That question 
has to be addressed to the Minis ry of 
Information and Broadcasting. But I miy 
say that the mother countries of th-s res
pective news agencies, namely» Rtutm^ 
Afmeg Francs Prstss, have helped chsse 
par icular agencies, taking advantage of 
ar Jcle 79* As against that we have been 
trying for a reduaion of the rates for press 
telegrams to Japan also. But we have not 
so far succe^ed th^re.

P. A T. Complaittto Oi«aalaatloa

 ̂ Shri Sfarta Narayaa daat Will
the Minister of Coaamualcatloaa be 
pleas^ to state:

(a) whether the working of the Com
plaints Organisation of the Posts & Tele 
graplu Department has been reviewed;

(b) if  so> when and ^ th  what results^




